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O R D E R 

 List revised. None is present for the applicant. Vide order 

dated 11.04.2018, OA No. 363/2018 was dismissed in default and 

for non-prosecution. The applicant has filed MA No. 1064/2018 for 

recalling the order dated 11.04.2018 and for restoration of O.A.  A 

perusal of order sheets show that on previous listed dates i.e. 

15.02.2019 and 25.03.2019, counsel for the applicant was not 

present.  It appears that the applicant has lost interest in pursuing 

the matter. Hence, Civil Misc. Restoration Application No. 

1064/2018 is dismissed in default and for want of prosecution.     
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     MEMBER- J. 
Anand... 


